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[®T. . RO/MUM/NH(0)/2023-24/65/3D]

NOTIFICATION

New Delhi, the 11th March, 2026
S.0. 1293(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport

g e, Feaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

and Highways, Department of Road Transport and Highways number S.0.5621(E) dated 05/12/2025 published in
Gazette of India, Extraordinary, Part II, Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the
National Highways Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government declared
its intention to acquire the land specified in the Schedule annexed to the said notification for building (widening paved
shoulder 2- laning /4-laning etc.), maintenance, management and operation of National Highway 160 in the
stretch of land Km 372/200 Mahuli to km 392+950 Vita connecting section -3 in the District of Sangli in the state
of Maharashtra.
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And whereas the substance of the said notification S.0.5621(E) dated 05/12/2025, has been published in
“Dainik Bandhuta” & “Dainik Dakshin Kesari (Marathi)” Dated 19/12/2025, “Dainik Janpravas (English)” and
“Dainik Dakshin Kesari (English)” Dated 01/01/2026 in all these newspapers; under sub-section (3) of section 3A of
the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired with or without structure falling National Highway 160 within the
stretch of land from Km. 372+200 Mahuli to Km. 392+950 Vita connecting section-3 in the district of Sangli in
the state of Maharashtra

|State: MAHARASHTRA ||District: SANGLI |
SL. No. (|Survey/Plot Number|| Type of Land ||Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested Person
Lt | 2 L3 4 L s 6 |

|Taluk: Khanapur |
|Village: Mahuli |

1 32 Part Private Agriculture 0.0134|(Kaka Dadu Barsing, Tukaram
Dadu Barsing, Aruna Bhikaji
Barsinge, Swati Bhikaji
Barsinge, Santosh Sukhdev
Barsing, Aditya Sukhdev
Barsing, Sneha Amit Dhaske,
Suyash Shashikant Misale,
Supriya Kailash Patil,
Sudhakar Shashikant Misale,
Sangita Jagannath Kamble
32 Part

2 33 Part Private Agriculture 0.0125|{Kusum Shankar Barsing,
Jitendra Shankar Barsing,
Nandu Shankar Barsing, Lata
Jagannath Dandwate, Lalita
Nath Kambale, Sadashiv
Lakshman Barsing, Suraj
Shamrao Barsing, Sadhana
Shamrao Barsing, Swati
Shamrao Barsing, Sharda
Shamrao Barsing, Sapna
Shamrao Barsing, Ashok
Lakshman Barsing, Ramesh
Sadashiv Barsing, Vaijayanta
Sadashiv Barsing, Sangita
Mahindra Sartape, Surekha
Mohan Kharat, Sulochana
Vijay Landge.

33 Part

3 35 Part Private Agriculture 0.0195||Kondiba Hariba Barsing,
Taina Tanaji Kamble,
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Dagdubai Hariba Barsing,
Duryodhan Hariba Barsing,
Dhondiram Hariba Barsing
35 Part

9 Part

Private

Agriculture

0.033

Dipali Dilipkumar Barsing
apak Aai, Shobha Dilipkumar
Barsing, Pratap krushna
Barsing, Pandharinath
krushna Barsing, Baburao
Tukaram Barsing, Sangita
Ravindra Barsing, Sandeep
Ravindra Barsing, Sangram
Ravindra Barsing, Jaya
Santosh Bansode, Sahebrao
Sakharam Barsing (Mahar)
9 Part

Village: Chikhalhol

5

437 Part

Private

Agriculture

0.1543

Shobha Bhimrao Nikam,
Priyanka Bhimrao Nikam,
Prajakta Bhimrao Nikam,
Sunita Ankush Rawatale,
Pradip Rajaram Nikam,
Sunita Ishwar Desai, Anita
Satish Patil, Indubai Rajaram
Nikam, Sadhana Baburao
Nikam, Amruta Baburao
Nikam Apak Sadhana, Rawso
Shankar Nikam, Dilip
Shankar Nikam, Kiran Ashok
Nikam, Amol Hanmant
Nikam, Hanmant Mahadev
Nikam, Sachin Shivaji
Nikam, Rahul Shivaji Nikam,
Kisan urf krushnadev
Mahadev Nikam

437 Part

443 Part

Private

Agriculture

0.1673

Shankar Madhukar Katkar,
Ganesh Madhukar Katkar,
Shobha Uttam Nikam,
Surekha Hanmant Chavan,
Rakhmabai Madhukar Katkar,
Shankar Madhukar Katkar,
Mayawati Ganesh Katkar,
Shivraj Ganesh Katkar Apak
Aai Mayawati, Dipali Vijay
Ghadge, Shaifali Ganesh
Katkar, District Rehabilitation
Officer Sangli.

443 Part

444 Part

Private

Agriculture

0.5373

Uttam Maruti Katkar, Dattu
Maruti Katkar, Anil Kakaso
Katkar, Sachin Balaram
Katkar, Sunil Narayan
Katkar, Balaso Agnu Chavan,
Kumar Agnu Chavan,
Rajaram Agnu Chavan,
Pratap Uttam Katkar, Santosh
Narayan Katkar, Sudhir
Balaram Katkar, Kiran
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Kakasaheb Katkar.
444 Part

472 Part

Private

Agriculture

0.0226

Mahadev Balu Galande,
Indubai Khashaba Galande,
Sitaram Khashaba Galande,
Shantaram Khashaba
Galande, Lata Satyawan
Galande, Vivek Satyawan
Galande, Prabhat Satyawan
Galande, Priyanka Sandeep
Walekar, Dattatray
Ramchandra Galande

472 Part

476 Part

Private

Agriculture

0.7225

Jakubai Vasant Chavan,
Babaso Vasant Chavan,
Mangal krushna Ghadge,
Surekha Shivaji Devkar,
Sunita Dasharath Jadhav,
Aashatai Mohan Surve
476 Part

10

477 Part

Private

Agriculture

0.1277

Lakshman krushna Chavan
477 Part

Village: Nagewadi

11

120 Part

Private

Agriculture

0.016266

Mohan Bhagwan Nikam,
Sanjay Shivaji Patil
120 Part

12

124 Part

Private

Agriculture

0.00205

Mohan Bhagwan Nikam,
Dilip Pandurang Nikam,
Hirabai Chandrakant
Deshmukh, Dajiram Shivaji
Patil, Rupesh Rajaram
Nikam, Sharad Rajaram
Nikam

124 Part

13

125 Part

Private

Agriculture

0.070284

Shobha Uttam Mane,
Rajkumar Uttam Mane,
Rekha Dipak Patil, Pushpa
Abhijit Wadam, Ganpat Dadu
Mane, Bhamabai Dagdu
Mane, Amol Dagdu Mane,
Vijaya Sarjerao Kurale,
Chandani Lakshman Shitole,
Bhanudas Nivrutti Mane,
Surekha Pandit Pawar,
Bhagwan Dadu Mane, Vasant
Pandurang Mane, Vishnu
Pandurang Mane, Sitaram
Dadu Mane, Mohan Namdev
Mane, Popat Namdev Mane,
Kalpana Arvind Shinde,
Smita Namdev Mane,
Rukmini Namdev Mane,
Madhukar Dattatray Mane,
Ramchandra Dattatray Mane,
Anandi Dattatray Mane,
Abhijit Manikrao Mane,
Shubhangi Ganesh Nalawade,
Jaya Ajay Mulik, Ashwini
Manikrao Mane, Manikrao
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Govind Mane, Maruti Bhiku
Mane, Vaishali Dattatray
Shinde, Pallavi Bhiku Mane,
Shakuntala Bhiku Mane,
Subhash Ramchandra Mane,
Rani Jalindar Mane, Padmini
Jalindar Mane, Suman
Jalindar Mane, Archana
Jalindar Mane, Jijabai
Jalindar Mane, Ujwala
Jalindar Mane, Dadaso
Jalindar Mane, Dnyanu
Vithoba Mane.

125 Part

14

126 Part

Private

Agriculture

0.014775

Shobha Uttam Mane,
Rajkumar Uttam Mane,
Rekha Deepak Patil, Pushpa
Abhijit Wadam, Ganpat Dadu
Mane, Bhagwan Dadu Mane,
Bhanudas Nivrutti Mane,
Sitaram Dadu Mane, Popat
Namdev Mane, Mohan
Namdev Mane, Rukmini
Namdev Mane, Smita
Namdev Mane, Kalpana
Arvind Shinde, Maruti Bhiku
Mane, Vaishali Dattatray
Shinde, Pallavi Bhiku Mane,
Shakuntala Bhiku Mane,
Subhash Ramchandra Mane,
Vasant Pandurang Nalawade
apak Aai, Sunita Manik
Nalawade, Pratik Manik
Nalawade, Pranav Manik
Nalawade, Santosh
Pandurang Nalawade apak
Aai, Kantabai Pandurang
Nalawade.

126 Part

15

156 Part

Private

Agriculture

0.089007

Sarjerao Balu Nikam, Jagutai
Mahadev Pisal, Mangal
Dinkar Jadhav,Dwarkabai
Balu Nikam, Dy. Engr
Building and Communication
Department Sub-division
Vita.

156 Part

16

157 Part

Private

Agriculture

0.022033

Hindurao Nana Rawatale,
Darshankumar Janardan
Nikam, Bhikaji Shrirang
Nikam, Mukund Dada Mane,
Vaishali Surendra Salunkhe,
Sharda Mahadev Rawatale,
Sanika Shantaram Nikam,
Samarth Shantaram Nikam,
Apak Aai Manisha, Manisha
Shantaram Nikam, Shamali
Shantaram Nikam, Dy. Engr
Building and Communication
Department Sub-division
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Vita.
157 Part

17

164 Part

Private

Agriculture

0.004131

Mahadu Arjuna Nikam,
Mabhesh Popatrao Nikam, Dy.
Engr Building and
Communication Department
Sub-division, Vita.

164 Part

18

165 Part

Private

Agriculture

0.006266

Aasha Vishwanath Bagal,
Kamal Mahadev Shinde,
Balasaheb Sarjerao Nikam,
Sindhutai Sarjerao Nikam,
Dy. Engr Building and
Communication Department,
Sub-division Vita.

165 Part

Village: G

hanwad

19

502 Part

Private

Agriculture

0.13

Somnath Balasaheb Rawatale,
Indrayani Balasaheb
Rawatale, Pratap urf Umesh
Arjun Katkar, Nanaso
Bapurao Nikam, Kusum
Bapurao Nikam, Kamal
Bapurao Nikam, Sandhyarani
Vijay Mahadik, Anandi
Mohan Nikam, Ashwini
Bapurao Nikam, Abhimanyu
Bapurao Nikam, Indrajeet
Mohan Nikam, Radhubai
Bapurao Nikam, Mohan
Bapurao Nikam, Prithviraj
Bapurao Nikam.

502 Part

20

538 Part

Private

Agriculture

0.145

Martand Anna Honrao,
Nandkumar Vishwanath
Honrao, Pravin Vishwanath
Honrao, Sunita Sunil Thigle,
Leelatai Vishwanath Honrao,
Manjiri Manik Patil, Mrunal
Manikrao Patil, Mukul
Manikrao Patil, Sachin
Dattatray Barge, Madan
Martand Honrao, Santosh
Shrirang Honrao,
Basaveshwar Shrirang
Honrao, krushnat Rangrao
Rajmane, Malan Bhagwan
Honrao, Prashant Bhagwan
Honrao, Manisha Bhagwan
Honrao, Jayshree Bhagwan
Honrao, Santosh Bhagwan
Honrao, Mohan Balu Honrao,
Revansiddha Balu Honrao,
Vishnu Ramchandra Honrao,
Prakash Ramchandra Honrao,
, Anita Chandrakant Digole,
Suvarna Shankar Hingmire,
Subhadra Shrirang Honrao,
Shahaji Baburao Bhosale,
Savitri Shahaji Bhosale,
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Manisha Pravin Honrao, Jyoti
Prakash Honrao, Harubai
Jagannath Thigle, Vilas
Rajaram Honwar, Yamuna
Rajaram Honwar, Girish
Rajaram Honwar, Arun
Rajaram Honwar, Reshma
Sandip Daddi, Digambar
Vishnu Honrao, Parshuram
Vishnu Honrao, Kisan Vishnu
Honrao, Dattatray Vishnu
Honrao, Deepak Sunil Thigle,
Vishal Shrikant Honrao,
Dattanand Mohan Revankar.
538 Part

21

773 Part

Private

Agriculture

0.195

Nayan Shrikant Katkar,
Shrikant krushna Katkar,
Rupali Sanket Satpute, Rekha
Mohan Katkar, Tushar Shivaji
Katkar

773 Part

Village: G

ardi

22

343 Part

Private

Agriculture

0.123458

Avinash Bhimrao Babar,
Gorakhnath Narayan
Suryavanshi, Jalaluddin
Babalal Shaikh, Adilshah
Babalal Shaikh, Aranthusain
Babalal Shaikh, Afzalbi Gani
Mulla, Naushadbi Babalal
Shaikh, Ashiyabi Aslam
Shaikh, Nadeem Aslam
Shaikh, Nihal Aslam Shaikh,
Wahida Altaf Shaikh,
Shahrukh Altaf Shaikh,
Karishma Firoz Mulani,
Jalindar Ramu Shinde,
Badshah Tajuddin Shaikh,
Bhiku Rewba Babar, Vandana
Pradip Babar, Machhindra
Narayan Suryavanshi,
Minakshi Shahaji Chavan,
Vijaykumar Maruti Babar,
Shamrao Anna Salunkhe,
Sharad Bhagwan Babar,
Shiva Kondiba Jodge, Sairaj
Ganpati Babar, Satish Vitthal
Teke, Suman Ganpati Jadhav,
Sairahobi Mard Rahim Khan,
Vinod Ishwar Yadav A. Ku.
Ma, Shrirang Pandurang
Mane, Shekhar
Machhindranath Jadhav,
Kaka Vithoba Aiwale, Abaso
Vithoba Aiwale,
Harishchandra Jagannath
Aiwale, Shankar Jagannath
Aiwale, Sanjay Pandurang
Salunkhe, Sunanda Sanjay
Salunkhe, Kiran Vilas
Gharge, Vimal Dinkar Patil
Ekumya, Ashok Maruti




18

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Chavan, Deepak Maruti
Chavan, Abdulsattar Ahmad
Mulani, Tukaram Lakshman
Bhuite, Imtiyazbi Shaukat
Mulla, Rahmatbi Yusuf
Mulla, Pandurang Sattappa
Mali, Bhaskar Gurappa
Athavale, Sarjerao Shivaji
Zodge, Shivram krushna
Kinkar, Radhubai Kundalik
Aiwale, Lakshman Bapu
Pawar, Babu Bapu Jadhav,
Anna Bapu Jadhav, Dilip
Mahadev Kumbhar, Rajendra
Mahadev Kumbhar, Sangita
Pralhad Kumbhar, Shantabai
Dnyandev Javir, Subhash
Dnyandev Javir, Chandrakant
Dnyandev Javir, Ramesh
Dnyandev Javir, Satish
Dnyandev Javir, Dilip
Mahadev Kubhar, Sangita
Pralhad Kumbhar, Suraiyya
Yunus Mulla urf Mulani,
Mohammadhanif Gafur
Mulani, Kusum Balasaheb
Limbkar, Rajesh Balasaheb
Limbkar, Rekha urf Supriya
Suraj Babar, Sunanda Sanjay
Salunkhe, Bhikaji Tukaram
Mohite, Deepak Dattatray
Kharade, Mahendra Dattatray
Kharade, Rashida Yasin
Mulla, Nawaz Yasin Mulla,
Riyaz Yasin Mulla,
Shamshadbi Nurmohammad
Mulla, Sairabanu Abdul
Sattar, Priya Yogesh Shah,
Sarika Rahul Shah, Nirali
Laukeek Shah, Vipul Vijay
Shah, Sanjay Pandurang
Salunkhe, Sunanda Sanjay
Salunkhe, Sharad Bhagwan
Babar, Lata Sharad Babar,
Suraiyya Yunus Mulla,
Balekhan Yusuf Mulla, Saced
Chandulal Mulani, Jamir
Saeed Mulani, Afreen Samir
Mulla, Shahista Samir Mulla,
Sohel Sameer Mulla, Farhan
Sameer Mulla, Faimida Imran
Mhetar, Sairaj Sitaram Babar,
Anil Kaljerao Babar

343 Part

23

351 Part

Private

Agriculture

0.040064

Riyaz Ahmed Abdul Aziz
Tamboli, Balu Shripati
Salunkhe, Imran Mehboob
Fakir, Saurabh Sunil Babar,
Shakeel Rajvalli Mulani,
Gokula Vitthal Patil, Milind

Nandkumar Kadam, Ketan
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Nandkumar Kadam,
Tejashree Bhagirath Katkar,
Asha Nandkumar Kadam,
Amar Shamrao Jadhav, Amit
Prakash Shah, Mahadev
Sitaram Amne.

351 Part

24

354 Part

Private

Agriculture

0.074537

Arjun Namdev Sakhale,
Ashok Namdev Sakhale,
Chandrakant Abaji Babar,
Pradip Jaysing Mohite,
Shivaji Jaysing Mohite,
Shalan Jaysing Mobhite,
Pravin Nivrutti Babar, Vijay
Nivrutti Babar, Amirkhan
Mohammadhanif Mulani,
Qayyum Mohammadhanif
Mulani, Rehana Raju
Mujawar, Rizwana
Hidayatullah Nayakwadi,
Rabbana Anup Momin,
Maruti Dnyanu Mobhite,
Satish Sadashiv Katkar,
Rajkumar Abaji Babar,
Ratanlal Bhairulal Jat, Kesar
Jawarmal Jat, Suresh Jaysing
Babar, Sanjay Jaysing Babar,
Audumbar Pandharinath
Dawande, Shanta Audumbar
Dawande, Ravi Revansiddha
Yadav, Lata Bhimrao Bhosle,
Vijay Vishwas Gharge,
Rajendra Prakash Babar,
Ashok Prakash Babar,
Vandana Bapurao Pawar,
Vatsala Prakash Babar,
Shashin Tukaram Pawar,
Pravin Dagdu Date, Mrs.
Bhavana urf Anuradha Ajay
Patil, Akash Abaso Babar
Apak Aai Sangeeta, Sayaji
Abaji Babar, Sheetal Jayant
Babar, Bharati Jagdish Babar,
Bharati Nagdish Babar,
Suresh Kumar Basherlal
Bindal, Lata Sharad Babar,
Balasaheb Jaysing Babar,
Balaso Jagannath Limbkar,
Kusum Balaso Limbkar, M/s.
P. Rameshchand and
Company, Vitas Partner
Prakash Chimanlal Shah,
Savita Mahadev Ingawale,
Vaishali Anandrao Jadhav,
Kunal Anandrao Jadhav,
Pournima Anandrao Jadhav
Apak Vaishali, Sunanda
Sanjay Salunkhe, Prakash
Jaysing Babar, Shrirang
Rambhari urf Ramchandra
Phalke, Vishal Subhash
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Babar, Prasad Balbhim
Jagdar.
354 Part

25

4 Part

Private

Agriculture

0.008468

Sharayu Ganpati Babar
4 Part

26

6 Part

Private

Agriculture

0.005

Alkadevi Vishwas Babar,
Kuldeep Vishwas Babar
6 Part

27

70 Part

Private

Agriculture

0.0737

Anant Dada Shiraswade,
Bhagyashree Satishchandra
Jebale, Sarita Ravi
Shiraswade, Balkrushna Ravi
Shiraswade, Atharva Ravi
Shiraswade, Vikas Dattatray
Shiraswade, Pratibha Amol
Dhole, Pallavi Nitin Lakade,
Usha Dattatray Shiraswade,
Vasudev Babu urf Virbhadra
Shiraswade, Sharayu Ganpati
Babar, Lata Vilas Rawatale,
Chandrashekhar Mangesh
Shiraswade, Vijay Mangesh
Shiraswade, Jalindar
Ramchandra Chavan,
Mahadev Daji Kadam,
Supriya Suraj Babar, Santosh
Ashok Mane, Vandana
Mohan Rawatale.

70 Part

28

71 Part

Private

Agriculture

0.001035

Anant Dada Shiraswade,
krushna Dada Shiraswade,
Ganu Pandu Babar,
Bhagyashree Satishchandra
Jebale, Sarita Ravi
Shiraswade, Balkrushna Ravi
Shiraswade, Atharva Ravi
Shiraswade, Vikas Dattatray
Shiraswade, Pratibha Amol
Dhole, Pallavi Nitin Lakade,
Usha Dattatray Shiraswade,
Nandkumar Dada
Shiraswade, Maruti Bhimrao
Babar, Vasudev Babu urf
Virbhadra Shiraswade,
Alkadevi Vishwas Babar,
Kuldeep Vishwas Babar,
Vinayak Vasant Shiraswade,
Alka Vasant Shiraswade,
Kalyani Prakash Shete,
Anuradha Sudhakar Chivate,
Shivaji Vitthal Babar, Popat
Vitthal Babar, Indubai
Manikrao Kharade,
Chandrashekhar Mangesh
Shiraswade, Vijay Mangesh
Shiraswade, Malan Mangesh
Shiraswade, Sadhana
Dattatray Dabole, Sairaj
Ganpati Babar, Sharayu
Ganpati Babar, Pushpa
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Prakash Pawar, Prabhavati
Arun Gaikwad, Asha Vasant
Shinde, Pallavi Yuvraj Babar,
Pravin Yuvraj Babar, Shilpa
Yuvraj Babar, Sunita Yuvraj
Babar, Kakaso Bapu Babar,
Dinkar Bapu Babar, Pravin
Nivrutti Babar, Vijay Nivrutti
Babar.

71 Part

29

72 Part

Private

Agriculture

0.006005

Shrimati Kavita Shrikant
Shiraswade, Megha Shrikant
Shiraswade apak Aai Kavita,
Gauri Shrikant Shiraswade
apak Aai Kavita, Anant Dada
Shiraswade, Nandkumar
Dada Shiraswade, Vinayak
Vasant Shiraswade, Alka
Vasant Shiraswade, Kalyani
Prakash Shete, Anuradha
Sudhakar Chivate, Ramdas
Maruti Chothe, Bhanudas
Maruti Chothe, Sujata
Ankush Jadhav, District
Rehabilitation Officer Sangli,
Shrihari Textiles Proprietor,
Gaurav Shashikant Babar,
Mayuri Shashikant Babar,
Manjiri Shashikant Babar,
Sharmila Shashikant Babar.
72 Part

30

8 Part

Private

Agriculture

0.02126

Anant Dada Shiraswade, Balu
Ganpati Mane, Shalan Suresh
Gharge, Santosh Suresh
Gharge, Jaya Mahadev
Nibalkar, Rutika Pravin
Chavan, Satish Kisan
Suryavanshi

8 Part

Total”

2.859015)|
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